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7. Factual and Action taken Report by the Joint Committee and 

reply/response by the respondents be filed before the  Eastern Zone Bench 

of this Tribunal at Kolkata by email ngtjudicial-kolkata@gov.in preferably in 

the form of searchable PDF/OCR Supported PDF and not in the form of 

Image PDF. 

8. A copy of this order be sent to the Member Secretary, Central Pollution 

Control Board, Member Secretary, Jharkhand State Pollution Control Board, 

District Magistrate, Dumka by email for requisite compliance.  

Arun Kumar Tyagi, JM 

Dr. Afroz Ahmad, EM 

February 19th, 2024 
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